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(iii) State Government and the concerned 
agencies have been advised not to pay any 
extra money ta the departmental labour and 
if they demand 1hc same, tt.c matter should 
be reported d irectJy to the District Manaier 
or the Senior Regional Manager, FCI in 
Uttar PJ adesh. 

(iv) The Central Bureau of lnve~tigation 
officers at Lucknow anll the Senior Regional 
Manager, U.P., were requested to organise 
joint raids to ,,pprehend the culprits. 

(v) In order to reduce 1he allegations 
of depot staff and lc1bour Jcmanding n1oney, 
imported sugcr is being delivered to the 
nominees of the State Goveromcnt directly 
from the rail heads by endorsing Railway 
Receipt in their favour. 

(vi) Programme/Schedule of deliveries is 
being planned in consultation with State 
Government officers at State levcJs to avoid 
simultaneous deliveries to trade and state 
agencies. 

Distribution of Foodgrains to \Vork~rs at 
Subsidised Rates Under the Rural Develo-

pment Programmes 

9. SHRI ANANTA PRASAD SETHI 
Will the Minister of AGKIClJLTURE be 
pl eased to state : 

(a) Whether it is a fact that some 
additional foodgrains have re-cently been 
announced to be distribut~d under the 
iolegratcd Rural Dev~lopooent Programme 
scheme:) to workers at subsidised rates ; 
and 

(b) the details regarding the criteria 
adopt~d so far as lhe question of its distri-
bution is concerned 'l 

t THE MlN!STE& OF STATE IN THE 
DEPAK.fMbNT Of RURAL OEVELOP-
Me.Nf (SHKl CHANVULAL CJ:iANJ..>J.tA-
KARJ : (a> AddiLionaJ wheat amounting to 
one 1n1H1on h.>nnes h..i.s rcceuLJy beco allocak 
t~d 1.1nder Nallooat Rural EmpJoyment 
!:'ro"rrmme (N,,cP)/Rural LaaJl~ss EmpJoy· 
inem vuarca,u.~c Programme (RLEGP) to be 
'11str1t>utc:d to the workcri enaaaed under 
tboso pro1rammos. 

Cb) Allocation of this additional quantity 
of wheat has been made to 1he Slates/UTs. 
·in accordance v·ith the criteria pres er ibed 
for dis1ribution or funds namely : 7 5 % 
weigbta8c being given 1o number of agticul-
ture workers and marginal farmers and 
25 % weiSbtages to incidence of poyerty in 
different States. The States are not requi1 ed 
to provide any matching share under NREP 
for this additionnl r e~ource in form of 
wheat. The States accepting the additional 
v.heat have to compulsorily distribute a 
minimum of 40 % of th-: wages p~yabie to 
the workers under NREP/RLEGP in the 
~hilpe of wheat. 

[ Tra11s/atio11,] 

PyrilJa Disease on Paddy and Majze Crops 

10. SHRI JAGANNATH PHASAD : 
SHRJMATI BlBHA GHOSH GOS· 
WAMI: 

Will the Minister of AGRICULTURE 
be pleased to state : 

<a) whether pyrilla disease is n,ow aff cct-
ing paddy and maize besides sugarcane in 
Uttar Pradesh, Haryana and other parts of 
tho country ; 

(b) if so, the value of crops destroyed 
by pyrilla in these States so far and the 
name; of districts affected ; 

(c) the measures laken by Government 
to control this disease ; and 

(d) if no measures have been taken, 
tea.sons therefor 1 

THE MINISTER OF STATE lN ~rHB 
DEPARTMENT OF AGRICUL 1 URE AND 
COOPERATION (SHRI YOGENDRA 
MAKW,ANA) : (a) No, Sir. The pyriIJa pest 
is under control in the States of Uuar Pra• 
dcsh, Haryaaa and olh er panb l.f the coun. 
try on all the crops. 

(b) alld (c) The Government has cons• 
tantly revjcwed lhe pynHa pesL siluation 

Lfrom July, 198.S o.1ward and advised 
suitable control slra1eay to the Staies. 
Steps were a'1cordioaly takoo by the £tato 




